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THE CONSTITUTION (AMENDMENT) 
BILL, 1975 

(To amend the Eiithth Schedule) 

SHRI 1. T. SINGH (Manipur) : Sir, I beg 
to move for leave to introduce a Bill further 
to amend the Constitution of India. 

The question was put and the morion was 
adopted. 

SHRI 1. T. SINGH (Manipur) : Sir, I 
introduce the Bill. 

THE WORKMEN'S COMPENSATION 
(AMENDMENT) BILL, 1975 

SHRI S. KUMARAN (Kerala) : Sir, I beg 
to move for leave to introduce a Bill further 
to amend the Workmen's Compensation Act, 
1923. 

'I he question was put and the motion was 
adopted. 

SHRI S. KUMARAN (Kerala) Sir, I 
introduce the Bill. 

 


